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No .398

DETENTION AND RELEASE OF A MEMBER

The fellewing massage of Dy. Commr, @f Police, wWest
District, New Delhi addressed te len‘'ble Spaaker, Delhi Vidhan

Ssbha, was received en 01.06,1998 g~ '

- I have the honour to inferm ysu that

shri Ajay Meken, MLA, Delhi vidhan Sabha was
detained frem Raja Garden Chowk at 10,05 A.M.
en 29,05,1998 fer non-cempliance ef reasonsble
directiens ef Police Officer.,

He was released frem the same place at 10.15 A.M.
en the same day i.e, 29.05,1998,"
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